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(b) Horticulture Central Division 

Horticulture East Division 

Horticulture South Division 

Horticulture North Division 

Horticulture West Division 

Horticulture Development Division 
" 
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POOR): (a) The number of casual 
labourer. made regular duriog 
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279 

69 

290 

87 

83 

258 

61 

167 

262 

Total: 918 

Regularisatioo of casual labourers is subject to availability of vac ancies and 
fulfilling of the aligibility conditions by the workers. 

(c) No. In C.P.W.D. Casual Labourers are appointed on regular posts which 
are required to be filled by Direct Recruitment, subject to availability of vacancies and 
fulfilment of requisite conditions by the workers. 

Provision for Drinking Water Supply 
In Rural Areas of Blbar In 

Seventh Plan 

S286. DR. G.S. RAJHANS: Will the 
Minister of WORKS AND HOUSING be 
pleased to state : 

(a) the amount sanctioned or earmark
ed for drinking water supply in the rural 
areas of Bihar for the Seventh Plan 
period; 

(b) if so, whether the amouJlt ear
marked is adequate; 

(c) whether Bihar Government have 
represented in this reprd to the Cent ... ; 
and 

(d) if 10, reaction of Central Govern
ment thereto ? 

'THE MINISTER OF WORKS AND 
HOUSING (SHRI ABDUL GHAFOOR); 
(a) and (b). The outlay for drinking water 
supply for the Sevcmtb Pive Year 'Plan 

has Dot yet been finalised. The exact 
amount earmarked for drinking water 
supply in rural areas of Bihar wiU be 
know only after the Seventh FJVC Year 
Plan is finalised. 

(c) At the conference of Ministers 
incharge of water supply of State Govern
ments held jn July, 1984~ all the States 
including Bihar requested for provision 
of adequate outlay for drinking water 
supply in the Seventh Five Year Plan. 

(d) Tbe Ministry of works & Hous
ina·has uraed the State Governments to 
make adequate provision in their plan 
under Minimum Needs Programme aDd 
hal also proposed to th~ PJanninl Com. 
mision that sU,fficient outlay may I;»e pro
vided for drinking water suppJy durinl 
the Seventh Five Year Plan kcepi III in 
view the objective of providing safe and 
adequate driokiol water' to the entire, 
rural population by March, 1991.' 

Publicity for Legal Aid to P_ 

"287. SHRI.BANWARt LAL PURO
HIT : Will tbe MiDi,ter of INPORMA ... 
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TION AND BROADCASTING be plea- (C) if not, the reaSOns therefor? 
sed 'to state : ' 

(a) whether ,the legal 'aid given to 
poor is telecast on television or broad
cast on the radio; if so, the details there
of· , 

(b) whether the poor people in the 
country are unaware about tbe legal aid 
provided to them by Government; 

(c) whether Mabarashtra Government 
have requested the Centre to annOWlce 
such schemes throug~ mass-media; and 

(d) if so, reaction of the Central 
Government in this regard? 

THE MINISTER OF STATE OF THE 
~lNISTRY OF INFORMATION AND 
BROADCASTING (SHRI V.N. GAD. 
GIL): (a) From time to time, the Media' 
broadcast/telecast programmes conveying 
information on free legal aid to the liste
ners and viewers in general programmes 
as well as in programmes directed to ,pe. 
cial audience groups. 

(b) There is no reason to believe so. 

(c) No such request has been received. 

(d) The Media is even now broad
casting/telecasting suitable programmes. 

[Trans la lion] 

Plre Accident '10. Akasbwanl Bhawaa, 
New Delli. 

528'S. SHRt SARFARAZ AHMP,D : 
Will the Minister of INFORMA lION 
AND BROADCASTING be pleased to 
state : 

,(a) whether there had been a fire 
~ccideDt in Akashw'l.lli Bb'awan I ' New 
Qelhi in Janu~rYt 1985 and it so~ the 
total Joss suffered therein; 

'. '. ' ~ ~ I, • " , 

(b) whether proper fire fighting ar
ranaements have been made in all 
."asbwani aQd" Uoordarthan Kendras 
after this accident· and ' 

" 

+riE MINIS~R t)~ ST~TE OP"Tifil 
MINISTRY OF INPORMATION AND 
BROA.DCASTING (SHRI V.N. GAD .. 
GIL): (a) Yes. Sir. there was an 
incident of a mjnor fire in one of the 
rooms in Akashwani Bhawan on 7.1.8 S • 
Some old records of not great value wero 
partially burnt. 

(b) Adequate ,fire fighting equipment 
bas always been available at all AI R 
Stations and Doordarshan Kendras 
Equipment at Akashwani Bbawan has: 
however, been further augumeoted. 

(c) Does not arise. 

[Engli.~h] 

Programmes Sponsored by Doordarshan, 
Srinagar 

5289. PROF. SAIFUDDIN SOZ: 
Will the Minister of INFORMATION 
AND BROADCASTING be p leased to 
state : 

(a) the nUJnber of programmes spon
sored by the Doordarshan, Srinagar 
during the months of January, P ebruary 
and March, 1985; 

(b) number of participants with their 
names and parentage; and 

(c) the mode 0 r selection of partici
pants '! 

THE.MIN1SIER OF STATB OF THE 
MINISTRY OF INFORMATION AN,I;) 
BROADCASTING (SHRI V.N. GAD. 
G,IL): ( a land ,(1". Information re
,.,·r,9i~g 1 he. nU!l'~f , Qf pro&r~rDm~S 
produced and teleca'st by Doordar'Q~D 
Kendra. Srinagar during January. Febru ... 
ary aQ~ M,ar~h. J 98,,5 jq/ ",hich outsiders 
participated and the names o~ 'SUf!~ ",,(
SODS. is being coJ):cted and will be laid 
o~, ~he ,rJf'~!~ of it.~c, ao,us~. , "Df>,?rdar
J~D"I Jlo~e,Y~rt. 4~ i n9t_'. mauua,iq t.be 
d~~~i1s, of perccDtaae qf outsiCSe J)Wrti~l. 
,pqts. , ' 




